
CHAITRA '2't', '1908 (SAKA) 

PR.OP. MADHU 'DANDAVATB : 
'Foda:y one racket has been exposed. 

, S,HRI IANARDHA~A pOOJAllY: 
Sir, here I mUlt give the' correct figures 
and 1 must liv~ it precisely also .. So.' ,1hat 
fisure is not aVai~able ... ( Inttrrllptl.,ns). 

SHRI O. O. SWELL :'He sbould kn~w. 
Ho should keep his eyes open. 

9HRt JANARDHANA POOJARY: I 
cannot guess and that is whY' I am the hon. 
Member that we do not have the correct 
figure. So f(lr as the Question as to what 
is the anlount tbat is coming as a tube 
money is cJneerned, we d\) not have the 
precise figure regarding that also. 

InceDtlves to Indian Tea Exporters to 
PreveDt Hold of International Mono-

poly Houses 

*663 SHRI CHIRANJI LAL SHARMA : 
Will the Minister of COMMERCE be 
please to state : 

(a) whether it is a fact that a few inter", 
national monopoly houses are likely to 
bring a ho14 on '.he Tea trade; and 

(b) if $0" the steps taken or proposed 
to be taken to, give incentives to the Indian· 
exporters? 

THE MlNlSTBR~ OF &TATE IN THE 
MINISTRY OF SCIENCE AND TECHNO. 
,LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT ATOMIC 
ENERGY, ELECTRONICS AND ~PACE 
(SHRI SHlVRAJ V. PATIL) : (a) No, Sir. 

(b) Does not arise. 

AN HON. MeMBER: Sir, how is he 
answering questiC'ns' for the Commerce 
Min'ister '1 ' 

" 

(In ft rruptld1U) 

, MR. DBPUT\r 'SPEA~B~ : a~ ,,'ill t~ 
,in. charge,. ' He' h:~s a.lrea4y' &O~8h( )he 
perm;lst~n to 'a'nsw~ .it. "p~ bcr:~.'f ,of ~~e 
Commerce ... Minis.ter he il answering- . 

PROF. MADHU DANo"'VAip ,: N,C) 
cban.e of portfolio, 

, SHRI CRIRANII LAL SHARMA: Sir, 
will the hon. Minister kindl' Jet the House 
know as to h(\w many international mono· 
poly bouses are engaged in the tea trade in 
Indi'l and since when, and do they own 
their own tea sardens, and fr 80; where ? 

SHRl SHIVRAJ V PATIL:. Sir, there 
were international companies which were 
'ca11ed Sterling Companies Thorn it was· 
decided that the equity 'sbould be reduced' 
to 76 per cent and many of them have 
reduced their equity. There ·at.e two big' 
international companies which are engaled 
in export of tea. One is Lipton and the 
~econd is Brooke Bond. . The acreage of 
land with the foreign companies is in the 
vicinity of 1.20 lakh he etares out of the 
total tea area of 3.96 lakh hectares, and 
they are engaged in the, export of tea. 

SllRI CHIRANJI LAL SHARMA 
Sir, may I ask the hone Minister as to bow 
many'Indians are exporting tea, in how 
much quantity, ,to which countries and how 
much foreign exchange do t hey earn, and 
whether for this export, the Government of 
Jnd ia 18 giving any' incentive to them? 

SHRI SHIVRAI V. PATIL: Sir, the 
hon. Member is asking for t,be statistics 
whi ch I could have given in writing to him, 
But I would say that about 14 per cent or 
the export is d one -by the foreign compa-
nies and the rest 0 f the export is done by 
the Indian companies Tea goes to different 
countries. It goes to U. K., it goes to 
Germany, it goes to U,S.S.R. and it goe:4 

. to other countries also. As to the exact 
amount of money we are earning from thi., 
I'win give him in writing. 

SHRI CHIRANJI LAL SHARMA: 
Sir, I' reques~'1hat the hon. Minister 'may 
kindly send this information to me. 

, ", , . r;' - " , 
, SHRI AMAR ROY PRADHAN : Bef~. 

'I. ask a question regarding ~,..ade or tea~ I 
would like to say something'r.egardiol pro-
~'t(;tion.;- You know that I lh,e Darjeeliol 
Tea production. is 12 to J' 3 thousand 

,',#iUiOn KG. i~ ~n" aver~ge per ~ear~ About 
one lal'b mlJhon 'KG, In the name of the 
DarjeeJing Tea, is sold in the market and 
this is mainly done by two companies, 



15 0",,' MI.'" 
Brook 8bnd and LiptoD'. .BY tbis way, 
the a.ovemmont is misusinl the aoOdwill of 
the Darjeelin& Tea. So·, my specific' 
question this. By exporting the Darjeelina 
Toa and other Tea, we are earning foreip 
excbanae of about Rs. 700 crores every 
year. 

MR. DEPUTY SPEAKER What is. 
your question' Don't 80 to monepoly 
IYatem and all that. 

SHR.I AhlAR ROY PRADHAN : I am 
doming to the question. What is the con-
crete 'Prol)05 81 of the Oovcrnm~nt to take 
ov.!r tbe entire tea trade under the STC '1 . 

SHRI SHIVRAJ V. FA TIL: Well, at 
,relent, we have no propo~a'l to take over 
the fea gal dens and all that. 

SHit'} AMAlt ROYPRADHAN : I am 
asking not about Tea Gardens, but about 
Tea Trade. 

SHill SJUVRAJ V. PATIL : Trade ·is 
.Nowed to be done by the tea growers. 
What we have done is that the tea is sold < 

in the a\lction Jnarket. It is not allowed to 
be sold by private contractors unless tea 
comes to auction platfoLms. Then, proper 
gta.d~tioll is done there; there are purcha-
lers and the buyers and there would be 
competition in purchasing of tea. So, we 
bave adopted this procedue. And we are 
not intending at present to take over the 
tea trade as such. 

SltRl THAMPAN THOMAS ': Recen-
tly last year Coimbatore started a tea 
Auction Centre and in Cochin also' there 
is Tea Auction Centre. South has been 
ba'Vitll "etY. good' tea expor~ in earlier days 
New it h~6 come down. . What is the 
experienoe that Government have. aa~ne. 
after epening of ,Auction Centres in 
C~jmblt9re ~, Is the Government propos-
Jni' any action to encourage the tea trade 
in tbe Southern relion"? ' 

. . SltJtl SHIVRAJ V. PATIL: T.lle 
: p'o"J~y' of th~ Government would be to 'h-aye 

the auction platforms every where in tlle 
c()untry not only in olle part of the co'untrY· 
tAe experlence of the QovernPl~nt 1$ thi$. 

When the tea· 'comes to aoctjoa pi_onus, 
there it proper grada\iQo; there is .competi-
t ion between the buyers also. Oenerally 
the ,dee a vailaWe under" tlRs kind of 
arransement is more accepted.' 

SHRt AMAL DATTA: The MiDiBt~r 
said that there are two· international' com-
panies which are in the tea trade. II the 
Minister not aw~re that both these compa. 
nies today are being co.ntrolled by one 
company itt England, that ia. LiVer Brottiers. 
They are no lonier two separate compa. 
niet. This is being controlled by the sante 
company. This is patt (a) .. Part (b) is 
this: What inc~ntives have been given and 
what has been the result to export tea in 
value-added form '1 

SHRI SHIVRAJ V. PATJL: Our inten-
tion is til give encouragement· to the export 
of tea in value added farnls. Incentives 
are given. _ The marketing of tea is very 
impqrtant. In fact, the marketing aspect 
of tea is more important than the vroduc-
tion itself as far as the export of tea to the 
other countries, is concerned. We are 
helping 'the Indian growers to sell their tea 
under Indian names, under Indian brand, 
in foreign countries. We are giving them 
loans and all those things. And ~hen we 
have a programme, which is a pilot pro-
gramme, under which we are spending SO 
lakhs and then we are providing ware-
housing facility. Cash compensation js also 
given to see that ta~s (lmposed Oil tea 
which is exported to other countries) ate 
reduced, and that burden is not there, so 
that our tea becomes competitive in the 
intetn~tiortal market. 

[Translation] 

Proposal to set or a Sugar Mill in 
, Maillpe-ri (.V •. P.) 

*664 SHRI BAL RAM SINGH 
YADAV : Will the Minister of FOOD AND 
CIVIL SUPPLIES ,be ~l~~ to state: 

, (a) whethpt OovOfAil;1ent of _ Vttar 
.Prede~h have"t~nt a pr,oposat to set \lP a 
l\llar mill, in \t1t~ aistrlct Mainpuri 'in 'lb~ 
cooper4tive aector. iinc!l:' ,,' I 

(b) if 8~, t\l9 action talc~m thet~Q~ so 
far ~ 


